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200th Death Anniversary of Tipu

Sultan
4243. SHRI XK. RAHMAN
KHAN: Will the Minister of
HUMAN RESOURCE

DEVELOPMENT be pleased to
state:

(a) whether Government have any
plans to commemorate the 200th
anniversary of the death of Tipu
Sultan, falling in 1999.

(b) if not, whether Government
will consider to commemorate the
death anniversary and constitute a
Committee; and .

(c) if riot, the recasons therefor?

THE MINISTER OF HUMAN
RESOURCE DEVELOPMENT
(DR. MURLI MANQHAR JOSHI):
(a) Not yet Sir. -

{b) and (c¢) The Government has
yet not considered the issue of
observance of 200th death
anniversary of Tipu Sultan.
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Schemes of Financial Assistance for

Sexually Harassed and Helpless
Women

4245. SHRIMAT] URMILABEN
CHIMANBHAL PATEL: Will the
Minister of HUMAN RESOURCE
DEVELOPMENT be pleased to
state:

{a) whether any scheme has been
chalked out by Government to give
financial assistance to the sexually
harassed and helpless women of the
age of 18 to lead independent life;

(b) if so, the details thereof; and

(¢c) the steps taken or proposed to
be taken by Government to
rehabilitate them?

THE MINISTER OF HUMAN
RESOURCE DEVELOPMENT
(DR. MURLI MANOHAR JOSHI):
(a) and (b) Although there is no
such scheme exclusively for sexually
harassed and helpless women, they
are given preference under the
ongoing  schemes of training,
Employment and Income Generation
for Women e.g., Support to Training
and Employment Programme for
Women and Women’s Economic
Programme.

(c) Besides these schemes, the
Government of India implements the
scheme of providing assistance to
Short Stay Homes for Women and
Girls to protect and rehabilitate
those women and girls who are
facing social and moral danger due
to family problems, mental strains,
social ostracism, exploitation or
other causes. The scheme envisages
providing the services/facilities viz.
medical care, psychiatric treatment,
case work services, occupational
therapy, education, vocational! and
recreational activities.

361 Short Stay Homes have been
sanctioned so far under the scheme
in the country.



